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L. REMQ. KYVMART. sgri/daughter/wife of SHATLESH. KuMfAR

service and presently working as SECURZT)( iR St

A,

giver)

myself, my spouse and dependants®;

Details of movable agsets

(Assets In joint name indlcating the extent of joint ownership will also have to be

years, belonging to BIWAR . LEGISLATIVE. RSSEMBLY

give herein below the details of the assets (immovable, movable, bank balance, etc.) of

5r.

“Deecription |

Seif

[ Spouse
__Name(s)

Dopendant-1
Hama Day

Dapendant-2

Hame Cry

“Dapendant-3 ]
. Etc. Name

Ho,
(1)

Cash 2
SBL

P25 oool

o 0e0/=

{ii)

: Financial
! Companies

Degpasits In
Banks, Financial
Institutions And
Naon-Banking

ey

Bonds,

Debentures and
Skares in
comganies

e

100000 /=
{Post efF K_E.

{R-D

Sec0)=M

o)

: Policies, efc

Other fin =nelal

MNSS, Postal
Savings, LIC

NIL

f

e

Be el ,i}mo.f
|2 voe )

NIL

NIL

S188¢15T 5) gaeaslsy

institutions, LIC 5133 9893}

NIL

NI L

{v)

i make, ete,)

Motor Vehicles
(details of

Howda
ftc bvaldl)

BRo 1D
g 1e 1y

NIL

NIL

(vi) -

| vatug)

Je%*fﬂ-i.lbery (glve
dekails of
weight and

80,9t
109 (Si)

169 (&)

NIL

NIL

{11

QOther agsets, i
such-as-values-
of claims /
inkerests

S

Note:

Value of Bonds / shares / Debontures as per the latest market vaiue in Stock
Exchange In respect of listed companies and as per books in the case of non listed

companles shauld be given.
* Dependant here means a person substantially dependent on the income of the

employese,
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B.

at f Mo

[Nete! Properties in jolnt ownership indicating the extent of joint ownership will
aiso have Lo be indicated]

8.

| Na,

‘Description

Self |

1

‘Spousc
. Hame(s)

i)

|
i - Location{s)

Agricuttural Land

= Survey oumber(s)
- Extent (Total l
measurement)

-Current market value |

| NIL

Hame

‘Dependant-1 | Dependant-2

‘Dependant-3 |
Mame | Ete Nama '

NIL ! NIL

NIL

(ii}

. - Extent (Total
1 measurement)

Non-Agricultural Land
- Location(s)
- Survey number(s)

-Current market value

NIL}

NTL

!’ (i)
t

i Location{s) |

NIL

Buildings (Cemmercial
and residential) ;

- Survey fdoor
nurmber(s)

- Extent {Total
measurement)

- Current market
value

|

[

NIL | NIL

NIL .

—e

(w)

Houses / Apartments, |
etc,

- Location(s)

- Survey fdaor
number(s}

.= Extent (Total

Meastrement)
- Current market

value

¥

(2)

2 L ”{['Ofﬁé_if"('?iﬁch . - R L |

. ___ iinterest in property) !

1 give herein bejow the details of my Pabilities ¢ overdues o public financial

institutions and government gdues:-
[Note ; Please glve separate detalls for each item)

[ ss. | Description i Name & eddress of Bank / | Amount outstanding as |
7 Mo Flnanclal Institutions{s} / T IS e i
. Department (s) el ot e
{a) (i) Loans from Banks | Nt R DY T | SRR T
: (il} Loans fram financlal i ‘
institutions : = AREE L o 7o 1 RN g
{iil) Governmenl Dues: | ’

( {n) dues to departments ! ; I
i dealing with government i '

T atcommedation —— - Mo o _ﬂlL___,; -
(b) dues to departments i '
deaiing with supply of [ ‘
|_water ‘ N1L boo MRl
(c) dues to departments !
dealing with supply of l
electricity 4
= o NIl - . el o)

Yo o)
15}05\1&.)




(d) dues to departments , i‘
dealing with telephanos ] i, 77 N ; NIL.
(e} dues to departments
dealing with government
: transport (Incloding

i alreraft and helicopters) ML 963 NI

| {f} Other dues, If any .
ORI T = i D e s 6
1) Income Tax including
surcharge [Also indicate Pan NOo —C R P/<95‘12Q
the assessment year upto |

' which Income Tax Return
flled. Give also Permanent

i }
'! | Account Number (PAN)] R |l RS Ger L]
(i) Wealth Tax [Also |
Indicate the assessment
year upto which Wealth !
 Tax return fited,] N1) NIL R
I {lll) Sales Tax [Only in ; :
case of proprietary

business} NLL e N

Ra—

[ _ () Property Tax N R L]
C.  Personal Datall

GprC_ fPWNO. e [ FP_TS[/BZ:H E IOSE_ ,

2ricd I~ .
Gender . 1 1.‘ E I(Mﬂ:}

Date of Birth 1 : :
o 9y o | | ’ | S BT - (DDYMMSYYTY)
~ - Class/Group s C, |- e
Cadre -
; l_gnw | osal—ahve, Desevnple Remjf'g.

(Full Name 2.g. B.A.5.-Blhar Administrative Service,
B.5.S,- Blhar Secretarlat Service wic,)
Home District i- 01 J
_Nolomdg. .

I hareby declare that the above details are true to lhe best of my
knowledge and belief.

SIQNAtLre ....... . REAW. . ICMYNAYD oo

Name of Empiovee 'Pe.nu kitt":m.q.‘n

Place:.mg.....,-....., Designation:.... SeC.W’l +gf (nuwd
pate:.. 15]02.[3)... Department:‘...,...l.mCﬂIS.h%(.....B.?.TTQ\TJ.GJ’]
Note: Pleasa sign each page of the declaration. Asset deciaration form

must be in A4 size white paper with computer typed (single side)
in prascribed format, :

o, il
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